
Wi[ the Minister of GONSUMER AFFA|RS, FOOD AilD pUBLtc
DrsrRrBUTrON ,crfrfir erai*, arr-a sit{ grffif Fff{ur d* be preased tostate:

(a) whether the Government has received any pnoposar from the oirMarketang companies to sefl mini LpG cyrinders through ration/fair price
shops an the country;

(b) if so, the details thereof;
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(c)
and

whether this has been imptemented in a pilot mode in the country;

(d) if so, the details thereof?
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PUBLTC DTSTRIBUTION AND TEXTILES
(sHR! PTYUSH GOYAL)

(a) to (d): A statement is laid on the Table of the House.



STATEMENT REFERRED TO IN REPLY TO PARTS (a) To (d) oF THE
STARRED QUESiTION NO.43 DUE FOR ANSWER ON O{.12.2O2I IN THE LOK
SABHA.

(a) to (b): As per the Targeted public Distribution system (TpDs) Gontro!
order 2o15, the ricenses to the Fair price shop (Fps) ownerc shar! be issuedby the respective state Governments keeping in view the viabirity of the
FPSS. Further, the state/UT Governments are empowefed to artow sare ofcommodities other than the foodgrains distributed under the Targeted
Public Distribution system (TpDs) at the Fps to improve the viabirity of fairprice operations, l

2' As pa,n of efforts to herp improve the financiar viabirity of Fpss,
Department of Food & pubtic Distribution has exprored differcnt avenueswith other Ministries/Departments of Government of rndia and states/UTs.

3. The Ministry of petroleum and r{aturar Gas (Mopr{G) has supported theinitiative regarding sare of mini LpG cytinderc at Fpss. sursequeitty as per
the advice of MopNG, this Depattment convened a meeting wath MopI{G,
state/UT Governments and oir Marketing Gompanies (oMcs) and it has been
agreed that the oMGs wifl provide att necessary support for seiling mini LpG
Gylinders through ration/Fpss to interested state/ur governments.

(c) to (d): l{o sir, ailowing the sare of other essentiat commodrties at Fpssis within the powers of state/ur Govemments. Accordingry, the states ofMaharashtra, Goa and Raiasthan have arready alowed the Fpss to sert Mini
LPG cylinders. However, Department of Food and pubtic Distribution hasftrrther provided a common meeting ground to states/UTs and the oilMarketing Gompanies to take the initiative of sate of Mini LpG cyrinders at
FPS, forward.


